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BUSINESS ADVISORY GOMMITTEE

( First Delhi vidhan Sabha )

SIXTH REPORT .-
( Presented on 19.12.94 )

The Business Advisory Committee held a sitting on

Thursday, the 15th December, 1994,

2. The Committee recommended the allocation of time to
. the following items of Business as shown against each s-

-

| .. Timc
(1) The Delhi Sales~tax |
f (second Amendment) Bid1l, 2 hrs
| e 1994 . £ ;

Short Duration discussion(under Rule 52)

- o

Date

The Committec recommended Gate and time for discussion

of the same as under ;-
| s.q9; Date Timg_ Snort Duration discussion
b G
18 19,12,94 2 hours Shri Mewa Ram Arva & Others

"Discussion on deteriorating
Law & Order situation

in Delhi",

1

24 20.12,94 1 hour Shri Ramvir Singh Bidhuri

"Failure of the Delhi

Government in providing
civic amenitics in

unauthorised colonics
and J.J. Colonies and also

e —

v

1993 etc.,”

in regularising the
unauthorised colonics LS
constructed before March,

Hea 21.12,94 2 hours Shri Ram Bhaj & othors

"Discussion on the activie

ties of D.D.A."
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4 Motions under Rulc 103

R

Delhi-
19th December,

——— DO

Time .

1 Fisur Kumari Purnima Setihd

"The funds cur-mariied for
the welfare and develop-
mental activitcivs of
women which are presently
" mis-utilised and diverted
should be madc available
for the beneficiaries
for which they are meant'.

1 hour Sshri Vas Dov Kaptan

"That the Nuw Delhi
Municipal Council be made
an clected body".

CHARTI LAL GOEL
CHAIRMAN
BUSINPSS ADVISORY COMMITTEE

1994,
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